Central Administrative Tribunal
Principal Bench, New Delhi.

OA-917/2017
New Delhi this the 20t day of March, 2017.

Hon’ble Mr. Shekhar Agarwal, Member (A)
Hon’ble Mr. Rqj Vir Sharma, Member (J)

Rohit Kumairr,

(Roll No. 46100139) (Appointment),

(Post Code 1/13),

Aged about 28 years,

S/o Sh. Satish Kumar,

R/o village Berli Khurd,

Musepur, Distt. Rewari,

Haryana. Applicant

(through Sh. Arun Panwar with Sh. Akshay Choudhary)

Versus

1. Delhi Subordinate Service Selection Board, DSSSB,
Through its Secretary,
FC-18, Institutional Areaq,
Karkardooma, Delhi.

2. Director,
Directorate of Education,
Govt. of NCT of Delhj,
Civil Lines, Old Secretariat,
Delhi-110054. Respondents

ORDER (ORAL)

Mr. Shekhar Agarwal, Member (A)

Learned counsel for the applicant submitted that the applicant
was a candidate for the post of TGT (Maths). He successfully cleared
the written examination and was called for document verification.
His candidature has however been rejected vide order dated

27.07.2016 on the ground that he has not done B.Ed. Learned
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counsel argued that the advertised qualification for the aforesaid
post was besides a Bachelor's Degree, Degree/Diploma in Training
Education. He submits that the applicant has a Diploma in
Elementary Teacher Education and is therefore eligible for the
aforesaid post. He submitted a representation to DSSSB dated
05.09.2016 followed by a reminder given on 24.01.2017. However,

the same is yet to be decided by them.

3. In view of the aforesaid facts, we dispose of this OA at the
admission stage itself without issuing notices to the respondents and
without going into the merits of this case, with a direction to them to
decide the pending representation of the applicant within a period
of six weeks from the date of receipt of a certified copy of this order.
The decision taken may be communicated to the applicant by

means of a reasoned and speaking order. No costs.

(Raj Vir Sharma) (Shekhar Agarwal)
Member (J) Member (A)
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